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MR. SPEA KER: Let me com
plete.

..{Interruptions)...

MR. SPEA KER: Shri Sonkar,
this is not proper.

.. XInterruptions)...

[English]
MR. SPEA KER: Mr. Sonkar

Shastri, this is not correct. All the 
time you are jumping up.

..{Interruptions)...

[Translation]
MR. SPEAKER: Please sit down.

. .{Interruptions) . . .

MR. SPEA KER: Please sit down.
■Vhy are you adding to it. Let me 
say what 1 want to say. Everybody 
has heard what you have said. The 
sentiments expressed by the Members 
rom both sides......

.. A Interruptions)...

MR. SPEA KER: My throat has
got parched and a glass of water is 
beside me but you are not even allow
ing me to take a sip. I was saying 
that those Members who want to ex
press their views on this subject...

.. AInterruptions)...

[English]
MR. SPEA KER: If you get up

ext ti e, it is not good for you. I 
am standing.

. .{Imemtptions)...

{Translation]
MR. SPEA KER: I was saying

that al! the hon. Members of the 
H o.se will be given an opportunity 
to express their views but they should 
bear in mind that this is not the only

issue on the agenda. There are a few 
more important issues. The state
ment on Industrial policy is to be 
presented and after that the Budget is 
also to be presented. Every oppor
tunity will be given to express the 
views on this subject also.

[English]
MR. SPEAKER: If you get up

like this, it is not good. If you want 
to show that you can speak some
thing, 1 will give you enough oppor
tunity to speak. But please do not 
stand up like this. I cannot go on 
talking to like this to each and every 
Member who stands up. Please co
operate with me.

I will give an opportunity to all the 
Members to speak on this topic on a 
proper occasion. The proper occa
sion is that there is a resolution be
fore this House and you will be speak
ing on that resolution and not now.

{Interruptions)

SHRI SOMNATH CHATTER- 
J E E : Sir. let this issue not end on
the basis that we have accepted what 
Mr. Advani has said. According to 
us, that is not the mandate of the 
people there. Therefore, you should 
not be under the impression that we 
have accented that proposition. (In
terruptions)

[Translation]
SHRI HARI KEWAL PRASAD: 

Mr. Speaker, Sir, with your kind per
mission, I want to draw the attention 
of the House towards my constitu
ency. This Government has become 
synonymous with kidnappings. When 
a person wake up in the morning, he 
is worried about kidnappings. Re
cently, a rami’v from village Konhara 
in Deoria district came to me and told 
me that Shri Dev Kishore of Kon
hara who was working as a Commis
sioner in Assam* was going from his 
residence to the office on 1st July at 
10 A.M.........
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MR. SPEAKER: You need not
go into details. There are others who 
want to speak.

SHRI HARI KEWAL PRASAD: 
Mr. Speaker, Sir, I was saying that 
he was kidnapped by ULFA terrorists 
on his way to office and his where
abouts are not known so far. His 
family members are worried about 
him. I, therefore, request the leader 
of the House, through you, to get the 
whereabouts of Shri Dev Kishore 
Tiwari and secure his release from 
the terrorists.. (Interruptions)...

[English]

SHRI SYED SHAHABUDD1N 
(Kishanganj): Mr. Speaker. Sir. 1
would like to draw your attention and 
the attention...(Interruptions)... Sir.
I would like to draw your attention, 
the attention of the House and the 
attention of the Government to the 
anger, frustration, resentment and 
demoralisation in the ranks of the UP 
Police, at the recent surrender of the 
Government of UP to the dictates of 
an organisation called the Bharatiya 
Kisan Union... .(Interruptions)...

[Trmslation]
SHRI MADAN LAL KHURANA 

(South Delhi): Sir, how can this
matter be discussed here. How can 
U.P. be discussed here. Is this U P. 
Legislative Assembly 1... (Interrup
tions)... If U.P. is discussed here 
then Bihar and other States would 
also be discussed... .(Interruptions)....

[English]
MR. SPEAKER: Please don’t

stand there like that. Please sit down. 
It is not necessary to talk like that. 
Please sit down.

(interruptions)

SHRI SYED SHAHABUDDIN: 
We all speak about the morale of 
police force. Here, a policeman was 
kitted and four were kept under de

tention for a number of days. Then 
the BKU leader arrived on the scene 
and he said that they would be releas
ed only after the culprits of the pre
vious attack on the police force are 
released en masse. The Government 
of Uttar Pradesh not only bargained 
with this self-assumed leader, and 
thus allowed mob rule and they re
leased the culprits who were in deten
tion .. .(Interrupt ions) I would like 
to know whether there is rule of law 
under the IJ.P. Government, the big
gest State of the Union. Surely, it is 
going to affect the rest of the country. 
The Home Minister should speak to 
the U.P. Government. Such incidents 
of mob rule against the police force 
and such incidents of surrender to 
m ob rule should not be permitted. 
<Interruptions)

[Trumlation]
SHRI RAM VILAS PASWAN 

(Rosera): Mr. Speaker. Sir, 1 want
to draw your attention to a sericus 
matter. Bihar is a backward State, 
though it is rich in resources. The 
economic condition of Bihar is very 
miserable and even the royalty on 
coal which is very little is not receiv
ed in time. The most unfortunate 
thing is that the Chief Minister of 
Bihar has threatened to go on a fast 
unto death if the royalty on coal is 
not increased by the Centre. I feel 
that if things are neglected to such 
an extent there would be serious con
sequences. The Hon. Prime Minister 
is not here. I wanted to make this 
submission in his presence. The Fin
ance Minster and the leader of the 
House are present here. I want that 
they should take the matter seriously. 
If immediate decision is not taken on 
the royalty issue, the Bihar Chief Mi
nister would carry out his threat 
which may lead to serious consequ
ences. I, therefore, urge the Govern
ment to think over it seriously before 
there are any serious consequences. 
.......IInterruptionsY*.......

•Not recorded.


